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GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI
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TRA TRY & fagaRd 9§ # I ol e fieell @ foaw 991 g1 f=falRed wu & w8
Fffafia & —

RIESININES

1. 39 rfafm &1 wm fieen fafar (e 2) ifdfrm 2022 21

468,22,00,000/— HI q& 2 I Ao &F fieel @ Ay B # 9 v iR wgaa ¥ S

2021—2022

Il g9 foeell @)
dfra A 4 9 gew 3iix

7 s

TG B drem (5) H faffde 9 e T8, S @5 9uRl @
JERA & ol IR 4l JeUS IS I159 AG BUAl D FA
R & RER 2, ST Gl @ dred (2) # faffde sl & a4

WY | T 2021—2022 HI AR & IRM YA & wI H Tgad sl |
[EIRRIE] 3. 39 AT gRT IR ST & fAeell WReR @ died e # |
ged IR vgad fhy M & forw wifdrga il Saa ol & aww #
I W SfedAad Pl 3R Sewdl & forg AR @1 S |
ST
ET 2 SR g1 3 3fEW)
(%. T H)
frrfafea 4 srfere wf rat
Iqar |ag 3R wAio faam v g7 | afaa A ) AT
&1 et Hkd
| 1 ] v Vv
2 AT IR NSEC] 300 0 300
3 SRR NIGE] NISEC] 250 90 340
4 fa RUSES) 450 0 450
5 T8 NSRS 200 0 200
NS 1000 0 1000
6 e .
Yoit 850000 0 850000
NSEC] 600 720 1320
7 RUREE R Sl 100 0 100
) NSEC] 1550 0 1550
9 e oG 200 0 200
NSEC] 3822340 0 3822340
10 faera
gail 300 0 300
NSEC] 1600 1100 2700
" el faer 3R i fmior _
qoft 1400 0 1400
T 4680290 1910 4682200
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DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
NOTIFICATION
Delhi, the 29th March, 2022
F. 14(79)/LA-2022/ ala-1/48-56.—The following Act of the Legislative Assembly of the National Capital
Territory of Delhi received the assent of the Lt. Governor of Delhi on the 28™ March, 2022 and is hereby published for
general information.
“THE DELHI APPROPRIATION (No. 2) ACT, 2022”
(DELHI ACT No. 04 OF 2022)
(As passed by the Legislative Assembly of the National Capital Territory of Delhi on 26™ March,2022).
[29t March, 2022]

An Act to authorise payment and appropriation of certain further sums from and out of the Consolidated Fund of the
National Capital Territory of Delhi for the services in respect of the financial year 2021-2022.

BE it enacted by the Legislative Assembly of the National Capital Territory of Delhi in the Seventy-third Year of the
Republic of India as follows:-

Short title. 1.
Issue of ¥ 468,22,00,000/- from 2.

This Act may be called the Delhi Appropriation (No. 2) Act, 2022.

From and out of the Consolidated Fund of the National Capital Territory of

and out of the Consolidated
Fund of the National Capital
Territory of Delhi for the
financial year 2021-2022.

Appropriation.

Delhi, there may be paid and applied further sums not exceeding those
specified in column (5) of the Schedule, amounting in the aggregate to the
sum of Rupees four hundred sixty eight crore twenty two lakh only
towards defraying the several charges which will come in the course of
payment during the financial year 2021-2022 in respect of the services
specified in column (2) of the Schedule.

The sums authorised to be paid and applied from and out of the
Consolidated Fund of the National Capital Territory of Delhi by this Act,
shall be appropriated for the services and purposes expressed in the Schedule
in relation to the said year.

SCHEDULE
(See sections 2 and 3)
& In thousand)
SUMS NOT EXCEEDING

Demand Services and Purposes Voted by the Charged on Total
No. Legislative the
Assembly Consolidated
Fund
| 1] I v Vv
2 General Administration Revenue 300 0 300
3 Administration of Justice Revenue 250 90 340
4 Finance Revenue 450 0 450
5 Home Revenue 200 0 200
Revenue 1000 0 1000
6 Education
Capital 850000 0 850000
Revenue 600 720 1320
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7 Medical and Public Health Capital 100 0 100
8 Social Welfare Revenue 1550 0 1550
9 Industries Revenue 200 0 200
Revenue 3822340 0 3822340

10 Development _
Capital 300 0 300
Revenue 1600 1100 2700

11 Urban Development and

Public Works Capital 1400 0 1400
Total 4680290 1910 4682200

SANJAY KUMAR AGGARWAL, Principal Secy.
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